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A3 and when projects get ready, pro* 
Posalg for aid financing are taken up 
on an ad hoc basis  It is, therefore, 
not possible at thi* .stage to indicate 
how much project aid is expected dur­
ing the year

(c)  and (d) The aid giving coun­
tries institutions  will make  formal 
pledges indicating their total contri­
bution  towards the target of $1300 
million of non project aid (including 
foodstuffs) only after the completion 
of necessary legislative  and govern­
mental action  Some countries, how­
ever h ve already committed a part 
of their contribution  towards  tne 
otal non project  aid tor the year
1967-68

Thus—

Canada has made  ivailable food 
assistance valuing US $ 46 million 
Besides Canada has also agreed to 
postpone to March 31, 1968 the re 
payments of principal of the oTder of 
US $ 07 million due from India to 
Canada Canada has also announced 
the cancellations of the repayment of 
US $1 2 million due to her in 1967-68 
on account of the 1958 wheat loan

An agreement has been signed with 
USA for supplies of 1 5 million tonnes 
of foodgrams valued at $ 999 million 
under US PL 480 This forms a part 
of the food aid, the value of which 
is included m the targeted assistance 
of $ 1300 million  indicated by the 
Consortium m April 1967

An agreement has been signed with 
UK for a non-project loan of £7 mil­
lion -* Besides, they  have agreed to 
relieve India of  debt payments of 
£ 115 million currently due to them

As regards project aid, the follow 
mg loan agreements have so far been 

signed in 1967-68

1 US $ 12 million with US AID 
for higher technical education.

& US $ 15 million with Bulgaria 
lor import of plant and machinery -fOr 
industrial installations.

Shortfall Jttnantf for fMuth Flm
4842.  Shri D. C. Shaima: Will the 
Minister of Planning be pleaaed  4o 
state- 1

(J) whether any assesment has bee* 
made of the shortfall in the resources 
for the Fourth Plan,

(b) if so the details thereof, and

(c) how they are proposed to be
met* I

The Minister of Planning, Petroleum 
and Chemicals  and Social  Welfare 
(Shri Asoka Mehta): (a) to (c)  The
matter is still under examination

Development of Raj ghat, Shanti Ghtf 
and Vi)ay Ghat, Delhi

4843 Shri D. C. Sharma Will the 
Ministe  of Works,  Housing  and 
Supply be pleased to state

(a)  whether  the scheme for the 
combined development of Vijay Ghat, 
Shanti Ghat and  Rajgbat Samadtts 
has been finalised and implemented,

<b) if so the progress bo far made, 
and §

(c) if not the reasons for the delay*

The Deputy Minister in the Minis­
try of Works, Housing and  Saw* 
(Shri Iqbal Singh)  (a) No

(b> The Architect has prepared * 
model of bis scheme

(c)  In view of its importance, the 
proposal requires  careful considera­
tion  The flnalisation of the Scheme 
will take some more time

Gandak Pro Jeet

4845.  Shri D N. TtwalT.
Shri Valmikl Choodfeary:
Shri „ P. Yadab:
Shri Y. P. Mandal:
Shri JUbbott MHtra 
Shri Bhocendra As:
Sbrt VMom mvj fMMTi 
Shri Sradfcakar
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Shri Sam Singh Ayarwal:
Shri Hukam Chand Kachwai:

Will the Minister of Irrigation and 
Power be pleased to state

(a) whether it is a fact that  the 
work on Gandak Project is going to be 
drastically cut and at some places sus­
pended due to the paucity of funds,

(b) whether the  Government of 
Bihar have written a letter  to  the 
Central Government for taking over 
the Gandak Project for execution by 
tho Union Government and

(c) if so GjvetnmerH’s reaction in 
the matter’

The Minister of Irrigation and Power 
(Dr. K L. Rao): (a)  The  tentative 
allotment of funds for expenditure on 
the Gandak Project in 1967-68 is short 
of the requirements notified by the 
Project Authorities on the basis of the 
construction programme drawn up for 
the year  The question of enhancing 
tl e allotment having regard to  the 
n a lability of  resources  is  under 
ac ive consideration  In the event of 
tho final allocation falling short of the 
notified  requirements,  the  Project 
authorities may have to suspend work 
at some places

(b)  Yes, for financing outside the 
State Plan

fc) Under consideration

Change in Timings of Income-tax 
Department in Delhi

4846. Shri Kanwar Lai Gupta: Will 
the Minister of Finance be pleased to 
state'

(a) whether it is a fact that most 
of the staff of the Income-tax Depart­
ment in Delhi come late in the office 
because the office starts at 9 a.m ;

(b) whether it is also a fact that 
Commissioner of Income-tax Delhi 
Range has written to the Government 
many times to change the office hours, 
and

(c)  if so, the reasons for not taking 
ac'ion by Government in this regard 
so far*

The Deputy  Prime  Minister and 
Minister of Finance  (Shri  Morarji
Desai): (a) No, Sir

(b) Yes, Sir, The Commissioner of 
Income-tax Delhi, had written to the 
Central Board of Direct Taxes twice 
recommending that the office  hours 
should commence from 10 a m

(c) Office hours of all Central Gov­
ernment offices 111 DelhijNew Delhi 
have been staggered with a view to 
spread the peak hours traffic over a 
longer period  Any change m the 
existing working hours of  any  one 
office is likely to affect this Scheme
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